IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

08.09.2025

Case No.

1 AR 90638/2025 (08.09.2025  [BLAPL/8109/2025 |10 c

2 |s SWAIN  [72642/2025(08.09.2025 |BLAPL/4029/2025 |10 | c |
G

3 | vasingy |12645/2025/08.09.2025 |BLAPL/7840/2025 |10 c

|4 |G JAYSINGH|72647/2025(08.09.2025 |BLAPL/2518/2025 |10 | c |

5 parron |72658/2025(08.09.2025 |BLAPL/4123/2025 |10 c

6 |D P DASH |72660/2025]08.09.2025 |CRLREV/620/2018 |7 | SR

7 |D P DASH [72661/2025/08.09.2025 |CRLMC/1645/2016 |10 | SR

|8 |P K LENKA [72662/2025/08.09.2025 |WP(C)/18973/2020 |10 | SR

9 |D NAIK 72663/202508.09.2025 |LAA/71/2017 10 | o |
P

‘10 ANIGRAHT ‘72664/2025‘08.09.2025 WP (C) /12526/2007 ‘10 ‘ ’U ’

11 |L D SAHOO |72665/2025]08.09.2025 |CMP/1369/2018 10 | SR

12 |s K ROUL |72666/2025/08.09.2025 |WP(C)/29024/2021 |10 | SR

13 SéHiﬁTA 72667/2025(08.09.2025 WP (C)/24225/2025 |10 c

14 |S. BISWAL [72672/2025/08.09.2025 |WP(C)/23340/2025 |10 | c |
B. M.

15 |onmancr | 72673/202508.09.2025 WP (C)/24322/2025 |10 c

|16 |MD MOKIM |72696/2025(08.09.2025 |BLAPL/7047/2025 |10 | lc |

17 Ao OR 172699/2025(08.09.2025  BLAPL/8105/2025 |10 c

|18 |s BISWAL |72702/2025|08.09.2025 |[WP(C)/9838/2019 |7 | u |

19 R C BHOI |72704/2025/08.09.2025 |WP(C)/19320/2022 |10 | v

20 |S N SHARMA|72705/2025(08.09.2025 |RSA/226/2018 o0 | v |

21 |B.P.TANGA [72707/2025/08.09.2025 |CMP/1370/2025 0 | lc |

22 |D.SAMAL  |72710/2025/08.09.2025 |CMP/631/2025 0 | lc |

23 |R.RAJGURU |72714/2025(08.09.2025 |TRP(C)/286/2025 |10 | lc |

24 |P.JENA 72715/202508.09.2025 |TRP(C)/117/2025 |10 | lc |

25 |R.K.BARIK |72717/2025(08.09.2025 |RPFAM/243/2025 0 | lc |

26 |P K DAS  |72718/2025(08.09.2025 |WP(C)/24142/2025 |7 | v

27 |S MOHARANA|72719/2025(08.09.2025 |[WP(C)/24443/2025 |10 | v

28 |P C DAS  |72721/2025(08.09.2025 |[WP(C)/22870/2025 |10 | v




29 |P K DAS  |72724/2025/08.09.2025 |CMP/363/2025 0 | v |
30 |D P DASH [72725/2025[08.09.2025 |CRLMC/902/2025 0| v
31 |P K SWAIN [72727/2025/08.09.2025 |CMP/1301/2024 0 | |
32 |R K BARIK |72728/2025/08.09.2025 |RSA/266/2025 0| v
133 |R K BARIK |72729/2025/08.09.2025 |RSA/266/2025 0| v
134 |s N MISHRA|72731/2025/08.09.2025 |ABLAPL/9807/2025 |10 | v
|35 |S N MISHRA|72745/2025(08.09.2025 |ABLAPL/9807/2025 (10 | v |
‘36 SOZHNTY ‘72748/2025‘08.09.2025 RSA/201/2022 ‘10 ‘ ‘c ‘
137 |M BEHERA |72750/2025/08.09.2025 |RSA/392/2018 110 | c |
138 |J SAHOO  |72755/2025/08.09.2025 |CMP/583/2023 110 | c |
139 M R BARIK |72757/2025/08.09.2025 |WPC(OAC)/1312/2016 |10 | i |
140 |s R PANI |72758/2025/08.09.2025 |WP(C)/20715/2018 |10 | i |
|41 |P PANDA  |72759/2025|08.09.2025 |WP(C)/22502/2023 |10 | i |
42 |J R KAR 72763/2025/08.09.2025 |RFA/76/2006 7 2;500'3*67 U

43 ﬁigﬁ KUMAR |55991/2025 (08.09.2025  |CRLREV/576/2025 |10 c

|44 |H PANDA  [72787/2025(08.09.2025 |ABLAPL/8919/2025 |10 | U |
|45 |G R PATRA [72788/2025(08.09.2025 |ABLAPL/10080/2025 |10 | U |
|46 |G R PATRA [72789/2025(08.09.2025 |ABLAPL/10051/2025 |10 | U |
|47 |s pasH 72790/202508.09.2025 |[BLAPL/13615/2023 |10 | U |
|48 |J P KAR  [72792/2025(08.09.2025 |WP(C)/23952/2025 |10 | c |
|49 |D K SAHU [72793/2025(08.09.2025 |WP(C)/17272/2016 |10 | c |
|50 |B DAS 172794/2025/08.09.2025 |0JC/5709/1992 7 | u |

9.00,3%9
51 |P K JENA |72795/202508.09.2025 |CRA/26/2000 7 SENT TO U
XEROX

52 |J. PARIDA [72798/2025/08.09.2025 |WP(C)/16136/2025 |10 | c |
53 ﬁggi;ISA 72800/2025/08.09.2025 |CONTC/2257/2025 7 U

|54 |B N PANDA [72801/2025[08.09.2025 |WP(C)/21047/2025 |7 | U |
55 Egﬁ?NJAN 72804/2025/08.09.2025 |ABLAPL/7968/2025 |7 U

56 EéE?NJAN 72805/2025|08.09.2025 |FAO/257/2022 7 U

57 |S.K.BEHERA |72815/2025/08.09.2025 |WP(C)/6188/2025 10 | i |
58 SAELICK 72816/2025/08.09.2025 |CONTC/7391/2023 10 C

59 SAELICK 72818/2025 08.09.2025 |CONTC/7390/2023 |10 c

SANJAY

60 | ma 72821/2025/08.09.2025 WP (C)/23828/2025 |10 C

61 |D K JENA |72823/2025/08.09.2025 |ABLAPL/9317/2025 |7 | u |
62 (PRUNDHATL 1-5004/2025(08.09.2025 |CRLMP/1059/2025 |10 c

SAHU
[ | | ‘Total 587




NIC



